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getueen pateds 19k441996¢
P, Bhaskar Rag o
P ~ Applicant
And

-

1, The Director Genaral, Telecommunications, Sanchar Bhawvan,
New Oelhi. ' ‘ : ' x :
2. The Chief Seneral fanager, Telscommunications, Al.2sCircle,

Hyderahads,
R Respondants
Counssl Por the Applicant : Spi. V,enkatesuara fao

Sri. K.Ramloo Addl. CGSC.

-“e

Counsel for the Respmndants

u

CORA Vs

Hon'bls fr. RsRangarajan, Administrative Member

ﬁcntf :»052/-
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As per Hon'ble Shri R. Rangarajan, Member (Admn.) X

X

ef Decisien

19-04-96.,"

Heard@ Shri V. Venkateswara Rae, learned coun%el far

the applicant.( Nenejfoer the respendents.

2

Notice Before Admissien y,s erdered and counter te be fi

tWe Weak

/

g) alse
€@ far and the respendents

7&xé/net present when the case
for hearing toeday.
3. In view of the abqve, the case is dispesed
aémission stage itself on the basis of the material avai
record as this is & cevered case.

4,

Telegraphist in the AP Circle. He was prometed ¢ ASTT

Thgh OA came up for hearing en 29-03-96.A%t)th

s @S this was covered Case,&ut ne peply hés bee

The applicant in this OA was initially appe

at time

led within
n filed

was calleé

of at the

Lable en

inted as

(TTS Grypup-C)

w.e.f., 3-3-73, Thereafter he was prcmeoted as TTS Greup
in the scale of pay ef Rs. 650-1200/- w.e.f., 22-09-1983

regQular prometien 5o TTS Groeup-B efficer his pay was fi>

in the said scale ef pay.

Se The applicant cemparedhis pay en his proeme
pest ef TTS Greup~B with that ef ene Shri Baleshwar Sin

that Shri Baleshwar Singh whe is junier te him ipn the c

;B Officer

On his

‘ad at Rs.550/-

tien te the
gh and submits

adre of ASTT

as well as in the TTS Greup=B cervice is drawing more p

when the said Shri Baleshwar Singh 55 premeted te TTS Greup-B.

his pay alse sheuld be s=k stepped up te that of Shri

=

ay than him

Henc

aleshwar Singt

-
. e~
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Te profe his case that he is senier te Shri Baleshwar Sin
applicant submits tha?&n the senierity list ef TTS Greup-

shown zt Sl.Be. 25 whéreas the said Mr.Baleswwar Singh is

NO. 560

6.

in CA. 1027/93 and batch decided en 5-12-94) é%erein I w

te that judgement.

stepping up eof théﬁpay egual te the pay ef Shri Baleshwar

and
the .cadre of TTE Greup-B.

The applicant relies on the judgement ef thisg
In that batch case alse the applicants

That OA wasg allowedé% directie

Fh fhe

Bl he wgs

at 31,

. Tribunal
1S & party
Voiae
:glaimez
Singh in

N was given

for stepping up ef thelr pay. As the applicent herein alLe submi ts

that his case is similar te the applicants in the batch ¢

te ab@ve) -h?mme is ne need te ywait fer any further ceunt

‘ (7
reSpendents have net mEsx sRY made any raaemenee to file

in ti@e.

>
kas te.be given en the same lines as that was given in t}

7. In the result, the fellewing directien is g

The péy of the applicant sheuld be stepped
Fhe pay ef Shri Baleshwar Singh en the date when Shfi Ba
was dravwing mere pay.than the applicant in the cadre ef
eén netiensl basis. The appiicant is entitled feor arrear

prief) te filing ef this OA i.e., frem 14-03-93 (This OA

1 4~2-06) .

In view of the abeve, the OA is allewed and a ¢

@5¢ referred
er. The
the reply
irectien

e batch case,

vensi-
1P equal te

leshwar Singh

I'TS Greup-B
s frem 3 years

das filed en

8. ‘The OA is erdered accerdingly at theadmissien stage
itself, N ts, 3 |
@ Cos . é:i_;
(R. Rangarajan)
Member (Admn. )
| Dated : The 19th _April 1996. |
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Lepy to:-
.r | - I
1, The Director General, Telacommunications, Sanchar Bhawan,
New Delhis . .
2. Tha Chiaf Generel Manager, Talacemmunications, A.P.Circle,
Hyderabad, B ) ' .
i
3. One copy to Sri. V.V/enkateswara Reo, advocats, CAT, Hyd.
4, One copy to Sri, KKenleo Addl, CGSC, CAT, Hyds
i
5, Ona copy to Library, CAT, Hyds

6. One spare copys
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